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SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

CIVIL APPEAL NO. 3892 OF 1999

BALDEV SI NGH Appel lant (s)

VERSUS

U OIl. AND ORS. Respondent ( s)

(Wth office report)

Date: 06/10/2005 This Appeal was called on for hearing today.

CORAM :
HON BLE MR JUSTICE ARI JI T PASAYAT
HON BLE DR JUSTI CE AR LAKSHVANAN
For Appellant(s) M. Avijit Bhattacharjee, Adv.

For Respondent(s) M. Arvind Kumar Sharna, Adv.

UPON hearing counsel the Court made the follow ng

ORDER

The matter is adjourned by two weeks.
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